90 [RATYA SABHA]

THE MINISTER OF DEFENCE (SHRT A.K. ANTONY): (a) Certain documents have

been received from the Ttalian authorities in connection with the VVIP helicopter deal.

{b) and (e) The investigation by Central Bureau of Investigation (CBI) is in

progress.
{c) The reply of Agusta Westland to the showcause notice 1s under process.
{d) No, Sir
Utilisation of DRDO products for tackling terrorism

666. SHRI NANDI YELLATIAH: Will the Minister of DEFENCE be pleased to

state:

(@) whether it is a fact that DRDO Chief Controller R&D (Missiles and Strategic
System) has revealed that DRDO has a wide array of products or tailor-made
technologies including blocking of triggered bombs which can be of immediate use to

states and forces, while dealing with naxalites, and terrorists; and

{by if so, the reasons for not adopting such scientific methods in eradication
of Naxalism and Terrorism, which are opening sabotaging the growth of villages in all

its aspects?

THE MINISTER OF DEFENCE (SHRI A.K. ANTONY): (a) and (b) Defence
Research and Development Organisation (DRDO) has indigenously designed and
developed Electronic Counter measure Systems for protection of VVIPs and Security
convoys from the threat of radio controlled bombs often called Improvised Explosive
Devices (IEDs). The Protection System radiates high power electro magnetic signals and

prevents the detonation of radio controlled bombs/TEDs.

A number of these systems developed by DRDO are in use by the State Police
and Security Agencies (MHA) and Indian Army. Systems worth nearly Rs. 300 Crores
have already been productionised and fielded to counter the threat of Radio Controlled
bombs.

Increasing the strength of armed forces

667 SHRIMATT JAYA BACHCHAN: Will the Minister of DEFENCE be pleased

to state:

{a) the present size of the Indian Armed Forces;



